511 Matters under

7 foofe W weax agela &7 WINPT &9
¥ frewr qifrs ey g qar faaige wee
¥ W %9 ¥ W UF qET AA FS
TR g9 wwrfom feq @4
(iv) Relief measures for flood affected
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Rule 377 312

(v) Observing 17th ~ September, - the
birthdoy of Periyar E. Y. Ramaswamy
as Social justice Day.

*Shri Jai Pal Singh Kashyap (Aonla)
September 17 should be declared the Social
Justice Dy to honour the birthday of
Thanthai Periyar. Brom 1922 to 1973
Thanthaj Periyar had waged a relentless war
on Vanashram dharma and the consequent
social atrocities. He was born in Brode
en 17th September. His birthday has
become a day of jubliation among the p:opl_:
of the entire country. H: sacrificed his
life at the altar of service to the Scheduled
Castas and backward classes and for their
social equalityand upliftment. Higbirthday
Scptembar 17, should be dzdicated to his
memory as the Social Justice Day.

(vi) Alleged crisis in publishing in-
dustry due to high cost of paper.

*Shri Arjun Sethi (Bbadrak) : I would
like to raise the following matter of urgent
public importance under rule 377. The
Publishing Industry is facing serious
crisis due to high cost of paper. The in-
dustry has been unable to obtain paper
at concessional rate for text books during
the last one vear. The non-availability of
paper led to the increase in the prices of
the text books. The number of new publi-
cationg has also come down,

It is regrettable that the papsr prices
have gone up 400 per cent over the last
decade. Thishasresulted ina rise in prices
of books, which had hit not only the general
public but also the students, authors and,
above all, the publishers themselves.

Unlesstherise in prices of paperischecked
the Government plan for spreading literacy
and education will not be fully imple-
mented, Therefore, the publishing

houses should be supplied paper at
*The original speech was delivered in
Tamil.
*The original speech was  delivered in

Oriya.



